D
| TEM NO. 4 COURT NO. 13 SECTI ON | VA
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).31621/2012

(From the judgenent and order dated 08/11/2011 in WA No. 1030/2006 of The
H GH COURT OF KARNATAKA AT BANGALORE)

NATI ONAL | NSTI TUTE OF TECHNOLOGY Petitioner(s)
VERSUS
U DI NAKAR AND ANR Respondent ( s)
Date: 17/01/2014 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE SUDHANSU JYOTI MJUKHOPADHAYA
HON BLE MR, JUSTI CE KURI AN JOSEPH

For Petitioner(s)
M. Anirudh Shar ma, Adv.

For Respondent (s)
M. P. Vishwanat ha Shetty, Sr. Adv.
M. Shail esh Madiyal, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

On the request of the |earned counsel for the petitioner,
case i s adjourned.
Post the matter on 10th February, 2014.

[ Neeta ] [ Usha Shar nma]
Sr. P.A Court Master



